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eetin of port romof on Council or 
Comnrlttee of dmini tration 

1444. HRJ 
t e ini ter of 

to lay 

TN: Will 
be pleased 

(aj lb. aate n  v nu. of all the m t-

ings of all the port Pr mNion oun"iL 
or th ~ ommitt e. of , dmini tration or 
Exe utive ommitt e · h IJ during the pa t 
three y a · f'parately f r €.' h port Pro-
motion 

(b) total expenditure for each year in-
cluding for lunche · and dinner and for 
holding . uch meeting parat Jy for each 
Council? 

TH DEP TY MINlST R TH 
I ISTRY OF COMMERCE (SHRI P. A. 

SAN MA): (a) and (b). tatement is 

laid n the Table. [Placed in Library. Se ... 
o. T-4263/82]. (lt i howe er m n-

tioned that Government grant i not given 
for th expenditure on the meeting of the 
Committee of Admini. tration or e~ e 

Committee.) 

~ involved in isdcclar tion of 011-

Handlo m Garments a landloom ~

ments 

1445. SHRl ASH A HUSSAIN: Will 

the Minister of COMM CR _'E he pl ased to 
lay a tatement howin : 

a) Ji l of firm inv lvl!d in mis-de lara-
tion of Non-Hundloom Garment a Hand-
loom Garments and again t wh m com-

plaint. have  hecn receive from Foreign 
Governments; and 

b) action which Go\ ernment have tak n 
or propo e to take to puni b each of the 
guilty port r.? 

TH DEPUTY ~ I  R IN THE 
MINI TRY F COM 1 :RCE (SHRI P. A. 

A GMA): (a) Recently, . <'.'me cac;es from 
B  n tu and th Uni!_ Kingdom. where 

no11-ha11dloom ori in nf goodt; h'1d e  n 
allege , were referred to the Government 

for scrutiny On scrutiny. i hL c; been f on 
that 16 partie e1 e in ·oh,._d i a~  where 

non-handloom product had been exported 

a h nd lo >m item .  h name of the par-
tic involve 're riven in the attach d 

ta tern e ~ 

(  ) Action und r La 
gain t th , e partje . 

·. cont mp la r: 

J. 

tatement 

No. · me of the Party 

1. Ml. C & International New 

Delhi. 

2. Ml . . Si g  & mile (( P. Ltd., 

ew DeUii. 

3. Ml. Vand na xport , w Delhi. 

4 . /. Indi port Hou rivate 

Ltd. ew Delhi. 

. ~  Mis . eeta Wear, New Delhi. 

6. Ml. Kanta International, ew 

D lhi. 

7. Ml. Smiling Ro.e, Ne Delhi. 

8. /. At ex [()di ' ew Delhi. 

9. Ml. Shiwani xp. Inc. e 

ethi. 

10. Ml. howdh<lry International, 

Born ay. 

1 J. M ~  Jaydee Export , 
-ew 

12. I.. G· zibo, New Delhi. 

13. Ml . Mohan lnternational, 

Delhi. 

l". ·,. Ll1'1n"'1u.1a.i, .:Ji. 

15. M/. .  M han Overseas, 

Delhi. 

D !hi. 

Ne• 

ew 

16. M/s. We!'itern Tndia Garment 
Pvt. Ltd., Bom! "'ly. 

earne I wane Pay ble to tral 
Government Employees 

1446. R. KRUP SI DHU BHOI: 
Will the Milli ter of FINANCE be plea • 

ed to tatc: 

(a) whether Central overnment em-

ploye s have become 1igible for one 

more instalm t of dearne ·s alJow nee 
from April. 1982 with the con ·umer price 
index for industrial wurkers tanding at 

457; 

b) whether Government have con ider-
e the question of granting the inc,ial-
ment due; 

( c) if , the "teci. i· n take in the 
m e tter; and 




